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1. That I am duly authorized and competent to affirm the
present Affidavit on behalf of Respondent No. 9/Delhi
Development Authority (“DDA™), which has been prepared
under my instructions. I am fully conversant with the facts and

circumstances of the present case on the basis of the records

- _maimained in the office, to enable me to file the present
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Reports/Responses filed by the Municipal Corporation of
Delhi and Delhi Pollution Control Committee, wherein it has
been stated that the land in question, i.e. the bank of river
Yamuna near Pusta Road and its ghats near Wazirabad and
Jagatpur Village, specifically the stretch between Ramghat to
Shyamghat is under the ownership of the DDA.

3. In this regard, it is respectfully submitted that as per the land
record with the DDA, the land under reference, i.e. river bank
from DJB/Ram Ghat to Shyam Ghat, Jagatpur has not been
acquired for DDA, nor has it been handed over to the DDA by
the Block Development Officer (BDO), GNCTD, till date.
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contents of the above Affidavit are true and correct to my
knowledge based on the records of the Delhi Development

Authority. No part of it is false and nothing material has been

concealed therefrom.
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